120 .
R &= wrafaa—ovo yger faEeT 916, M

N Regional Office, U.P. Pollution Control Board, Ghaziabad
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To,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Reply/Response on behalf of UPPCB, in compliance of Hon’ble NGT
order passed on 05.07.2024 in the matter of Deepak Joshi vs State of
~ Uttar Pradesh in OA No. 70/2024.

Respected Sir,
With reference to the above-mentioned subject in compliance of Hon’ble

National Green Tribunal, order dated 05.07.2024 Deepak Joshi vs State of Uttar
Pradesh in OA No-70/2024, Réply/Response report is hereby submitted for kind
perusal and necessary action please.

Enclosure: As above.

Yours Sincerely

(Vik )s Mishra)
Regional Officer

Copy to:
1. Member Secretary, U.P. Pollution Control Board, Lucknow for
information.

2. Chief Environmental Officer, Circle-1, U.P. Pollution Control Board,
Lucknow for information.

3. Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi
for perusal and necessary action please. _

4. Law Officer-I, U.P. Pollution Control Board, Lucknow for information.

e
Regional Officer
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121

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 70 OF 2024

IN THE MATTER OF:

Deepak Joshi ...Applicant

Versus

State of Uttar Pradesh ...Respondent(s)

Reply/Response on behalf of U.P. Pollution Control Board in compliance to
order passed on 05.07.2024 by Hon’ble National Green Tribunal, Delhi in
OA No. 70/2024 in the matter of Deepak Joshi Versus State of Uttar
Pradesh.

1-

2.

That, Hon’ble National Green Tribunal, Delhi vide order dated 05.07.2024

has directed following:-

“.....6. Let a proper reply be filed by respondents 2 and 3 specifically
stating as to in what manner, solid/municipal generated on and after
10.03.2016 has been dealt with and give details thereof. UPPCB shall also
inform as on what basis quantum of environmental compensation has been
proposed at the rate of Rs. Ten Thousand per day and whether final order

has been passed or not.......

That, in compliance of Hon’ble NGT order, UPPCB has issued a letter to
Nagar Pallika Parishad, Khoda Makanpur, Ghaziabad on 19.07.2024 for
providing informations regarding generation of municipal solid waste, as
well as handling, processing and disposal of the waste after the constitution

of Nagar Pallika Parishad i.e.10.03.2016, which are still awaited. Copy of
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the said letter is attached as Annexure-I.

That, as per record provided by Nagar Pallika Parishad fresh municipal
solid waste is generated 105.17 MT/day approximately.

That, UPPCB had issued show cause notice to Nagar Pallika Parishad,
Khoda Makanpur, Ghaziabad on 02-07-2024 for the imposition of
environmental compensation at the rate of Rs.10000/ per day, which was
marked by mistake. Further as per Report of the CPCB In-house Committee
on Methodology for Assessing Environmental Compensation and Action
Plan to Utilize the Fund issued by CPCB, an Environmental Compensation
of Rs. 91,25,000/- for the period of 05 years has been imposed by UPPCB
on 30.07.2024 on the basis of max. value of environmental externality
recommended by committee Rs. 0.05 Lakh per day upto 200 TPD
municipal solid waste management capacity Gap. Vide letter dated
30.07.2024 (Having details pertaining to Environmental Compensation
imposed). The copy of said letter dated 30.07.2024 is attached as Annexure-

IL.

The above report is being submitted for kind perusal.

(Navneet Kumar Pandey)

A.EE.
UPPCB, Ghaziabad.



Prmexvsie —<

123

—— &A1g BrIter—Sov0 ugyer g 1€, Mg
—_—— Regional Office, U.P. Pollution Control Board, Ghaziabad
bm% Website-, e-mail:roghaziabad@uppcb.in
e RS _
e WA : W98 It/ oarve 39200k / 2024 femre 1.4 0520 24P,
Jar 3,
rferem=t v,

WIST AHTYR, MRmETT |

fawa: w0 W eRa aiftresor, ¢ Rl % Aifm slogo W@ 70 /2024 dow Siteh T
e it IR w=w ¥ uRT IMRY fRi® 05.07.2024 B AT D W H|

Ty,
T SR e w1 W TR R @1 e e | w0 U™ g ek, 98

fewe # Ao sitovo W 70 /2024 Gy el o9 Re 3w SR TIW ¥ Ra st
f&Ti® 05.07.2024 gRT W@ ameer & -6 B g siw P &

"

.......... 6. Let a proper reply be filed by respondents 2 and 3 specifically stating as to in what
manner, solid/municipal generated on and after 10.03.2016 has been dealt with and give details thereof.
UPPCB shall also inform as on what basis quantum of environmental compensation has been proposed at

the rate of Rs. Ten Thousand per day and whether final order has been passed or not.......”
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Fw "0 IS BRa aifdeer, 7¢ Ryl ¥ DR sNoto G 70 /2024 e TR T
We off SRk WY § uRag ek @ W ¥ O q@ed & AP
TE-13514 /-1 / $ofovae /w0772 / Blod0fIde /2024 RIS 08.07.2024 R TR
(GRerv) PrE, 1986 I URT-5 & aFa HROT qael Afew oy fear war o, e
TR SRR TR T TRYE, @rel AHR, MAEAEE § $-¥e RFiw 23.07.2024 P AL
X Ay prfe ¥ wrw e T @) SWE @ @1 e & srafaa @ sftrerat
ERT 1% 20.07.2024 Y Ry war| Frdewr & wwg wrn WY 6 AR wiferT IRYE, @l
THIR, MRAETE ERT G g o sine @ i #g Ager mivvevor @ 4 W
ST Trae el frar T &, o 5 smai & @t B s @ fwe Rud 81 Sa
ST TGS TR TR W Yo g & U9 Sevs gt ff Pffa @ 8 e @ wwE 9
AT 6 TR it wRNe, @reT HeAYR, MREEE gRT TR &5 | afid 3 e &1
e T ¥ FRarY ¥g S e yewue fEW, 2016 & THY WUEY, TRITHIV,
QST AHQR, MIAETE R S AR ya=i W, 2016 @ Iwu Sifd S ulne &1
HYEYT, JUFHR, HUSRY, YRS, JERHRVT U4 fAeare & fbar o <@ 2

I% f& d=g yguw fRIA9 9IS §RT @Y Report of the CPCB In-house Committee on

Methodology for Assessing Environmental Compensation and Action Plan to Utilize the Fund

- Environmental externality for improper municipal solid waste management @
vaferefiy afogfd @ TomT 2 freeaa wifaenfa 8-
Municipal Solid Waste Marginal Cost of Minimum and Maximum value of
Management Capacity Environmental Environmental Externality recommended
Gap (YPD) Externality (Rs. by the Committee {Lacs Rs. Per Day)
per ton per day)
Up to 200 15 Min. 0.01, Max. 0.05
201-500 30 Min. 0.10, Max. 0.15
501-1000 35 Min. 0.25, Max. 0.35
1001-2000 40 Min. 0.50, Max. 0.60
Above 2000 Max. 0.80

Ny Frfay & INAERAR TR ufast WReg, @t s, mMivEEe ¥ aiiks
105.17 Moe/fe A BN 3ufine WG BT & der TR aiferer o, @ieT AeAR,
Mg fAid 10.03.2016 | AR A 8| IWRIF aiferd & AR s 200 HoeT

Sofo-1281, Aifar wos TC-12V, Vibhuti Khand,
il TR, FEAT-2600 Gomti Nagar, Lucknow-226010
2720831, 2720628, 2720691, 2120881 Phone : 2720831, 2720828, 2720691, 2720881
Fax . 0522-27T20764

: 05222720764
- nio@uppch.com| website. www.uppcb.com email :info@uppcb.comj ite: www.uppch.com
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« . ...6. Let a proper reply be filed by respondents 2 and 3 specifically stating as to in
what manner, solid/municipal generated on and after 10.03.2016 has been dealt with and
give details thereof. UPPCB shall also inform as on what basis quantum of environmental
compensation has been proposed at the rate of Rs. Ten Thousand per day and whether

final order has been passed or not......."”
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2. Regional Office/&ra Hrafad— Ghaziabad
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